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HIGH COURT OF CHHA'TTISGARH_:

l District Judge (Entry Level) Exam.in»ati0n 2023  
Direct Recruitment from Advocates (ear) '

Applications from Indian Citizens are invited in the cadre of Chhattis“gafh= .1
; Higher Judicial Service in the revised pay scale. of Rs}; 141l34De191_¥6?60i>vijifidféi3*.1§é§v‘éI-,P
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High Court Of Delhi, New Delhi
Examination (Judicial) Branch

No. F.6/1/JEC/EC-6/OI-IC/2024- Hr -WK Date iihugust, 2024
From: ____h_ _ '

_.-\

\"'*---.‘&_ 

The Registrar General, "3
High Court ofDelhi, .-FF" '- gr) 0
New Delhi. , A '

‘ I HT‘

'_ |
\_'_

1. All the Principal District & Sessions Judges, Delhi ' xe ,7’,
. ¢

2. The Principal District & Sessions Judge cum Special Judge (PC Act),
CBI, Rouse Avenue Court Complex, New Delhi.

Sub: Circulation of Short Advertisement for direct recruitment from Bar for the
post of ‘District Judge’ (Entry Level) Examination-2023 in Chhattisgarh
Higher Judicial Service.

Sir/Madam,

I am directed to forward herewith a copy of Short Advertisement received
from the High Couit of Chhattisgarh, Bilaspur for appointment to the post of
‘District Judge’ (Entry Level) for the year 2023, with a. request that the same may
be displayed at some conspicuous place in your office for information of all
concerned. It is further requested that a copy of Short Advertisement may also be
forwarded to the Secretary of the respective Bar Association of your Court for
giving it wide publicity/circulation. It may please be noted that the last date for
receipt of application in prescribed format in the Registry of High Court of
Cmattisgarh, Bilaspur is 31.08.2024 till 05:00 PM.

Yours faithfully,
2

Dy. Registr - Judicial)
_ \ Hug” for Registrar General 03cc
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